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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT : SAKET COURTS (.'OMPL,EX NEW DELHI

Mar the appr')val of the Ld. Principal District & Sessions Judge, South District, the following Uansfer and

posting is hereby made w.e.f lil.02.2023:-

Name of the OfficialS. No

Ms. Sapna Sharma1.

EC:48406502

ms. Renu Dua
EC: 67808138

s

EC: 52426125

Sh. Pawan Kumar '/erma4

EC: 71943476

5. Ms. Sonia

EC: 70143934

6 [1al===
EG: 86775259

Sh. Dinesh Kushw£ ha
EC: 58623787

nlmm=
S/o Sh. Kamlesh St arma

HIs. Sonia

EC:53306404

Note:- Non-compliance of aunsfer order or immediately proceeding on leave shan be considered deliberate insubordination and
disciplinary action shall be taken against the ewing official.

ORDER

sEIae===;ilM
District, Saket Courts, Npw Delhi

Personal Assistant in the court of Sh. Atul

Kumar Car& PO:MACT, South District,
Saket Courts, New Delhi
Sr. Persoml =1 Tr:::e

Sh. Sanjeev Kumar Singh, ASJ-03, South
District, Saket Courts, New Delhi

Personal Assistant in tIe court of Sh:AT

Kumar Garg, PO:MACT, South District,
Saket Courts, New Delhi

Sr. Personal As an-nlmtH
Sh. Atul Kumar Garg, PO:MACT, South

District, Saket Courts, New Delhi
Personal Assistant in the court of Sh. Dinesh

Kumar, ADJ-02, south District, Saket
Courts, New Delhi

Personal Assistant in the courtmFim
Kumar Garg, PO:MACT, South Disuict,

Saket Courts, New Delhi
Personal AssistmmelMeam
District, Saket Courts, New Delhi

Personal Assistant in the court o:

Sh. Dinesh Kumar, ADJ-02, South

District, Saket Courts, New Delhi
Personal Aisistan[ in the court of

Sh. Saurabh Goyal, MM (NI Act) Digital
Courts-01, New Delhi

e fPersonal theAssistant in a

Sh. Divyam Lila, MM, South District,I Sh. Saurabh Goyal, MM (NI Act) Digital

Saket Courts, New Delhi Court-01, South District, Saket Courts, New
Delhi

RiIF;aBmPersonal Assistant the ofAssistant in cort

Sh. Rohit Kumar, MM (NI Act) Didtall Sh. (;hander Jit Singh, ADJ-05, South

Court-02, South District, Saket Courts, I District, Saket Courts, New Delhi
New Delhi

Personal Assistant m==1
Kumar, MM (NI Act) Digital Court-02
South District, Saket Courts, New Delhi

Personal Assistant manmo
District, Saket Courts, New Delhi

Personal Assistant in the court of

Sh. C:hander Jit Singh, ADJ-05, South
Disnict, Saket Courts, New Delhi
Personal Assistant in the court of Sh. Amit

Bansal, ASJ-01, South District, Saket

Courts, New Delhi

,-g)
Admn.I)cer

ct:/Saket Courts, New DelhiEl



No. Admn.I/P&T/$u>Saket/2023/ 331? – 33 tl g Dated, New Delhi fIle 31 tDI \'2023

Copy forwarded for infQrmad£)n and necF$§Rry pcOon tQ;

1.
2.
3.
4.
5.
6.d
8.
9.
10.
11.

12.

The Ld. Principal District & Sessions Judge (H(25), Tis Hazad Coun$ Delhi.
PS to Ld. Principal District & Sessions Judge, South District, Saket Courts Complex, New I)elhi.
The Ld. Presiding Officers/ Officers-in-Charge, concerned.
The Drawing and Disbursing Officer, South District, Saket Courts Complex, New Delhi

The Officer-In-Charge, Computer Branch, South disuict, Saket Courts Complex, New Delhi
The A.O. (Judicial), Administration, (HQs), Tis Hazan Courts, Delhi.
Website Committee, HQs, Us Hazad Courts, Delhi
The PRO, South District, Saket Courts Complex, New Delhi.

ACR Cell (HQs), Tis Hazari Courts, Delhi
Officialconcerned.

Dealing official, LAY IRS seat, ns Hazad Court,
Guard File

for uploading on LAYERS.

ai#\a@
(Branch Incharge)Administration Branch-1

South District, Saka Courts, New Delhi


